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title and commencement] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 2. 

Definitions] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 3. 
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Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 4. Hours 

of work and holidays] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 5. Other 

Conditions of service] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 6. 

Ordinary place of Residence] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 7. Post 

Retirement Medical Facilities] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 8. Other 

Post Retirement Benefits] 
Chhattisgarh Pramukh Lokayukta and Lokayukta (Conditions of Service) Rules, 2008 [Rule 9. 

Removal of difficulty] 
Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Forms] 
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Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 1. Short title and 

commencement] 
Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 10. Form and 

manner of making the payment] 
Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 11. Issue of 

Settlement Certificate] 
Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 12. Transfer of 
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designated committee] 
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settlement] 
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Settlement Order] 
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Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 8. Determination of 
Settlement amount] 

Chhattisgarh Settlement of Arrears of Tax, Interest and Penalty Rules, 2023 [Rule 9. Adjustment of 
any payment made under the Relevant Acts and settlement of arrears of tax, interest and penalty, 
if any] 

Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Preamble] 
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 1] 
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Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 [Rule 5] 
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025 [Preamble] 
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Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 7] 
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 8] 
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2024 [Rule 9] 
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Punarnirdharan) Niyam, 2025 [Preamble] 
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Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 1. Short title and commencement] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 10] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 11] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 12] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 13] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 14] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 15] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 16] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 17] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 18] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 19] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 2. Definitions] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 20] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 3] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 4] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 5] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 6] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 7] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 8] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Rule 9] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Schedule 1] 

Chhattisgarh Bhu-Rajaswa Sanhita (Vyapvartit Bhumi ke liye Bhu-Rajaswa Ka Nirdharan Tatha 
Punarnirdharan) Niyam, 2025 [Schedule 2] 
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Madhya Pradesh Vritti Kar Niyam, 1995 [Forms] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Preamble] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 1. Short title] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 10. Shifting of place of work] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 11. Furnishing of returns and payment of tax by 

employer] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 12. Furnishing of return and payment of tax by 

registered persons] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 13. Deduction of tax by employers from the salaries 

and wages] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 14. Employer to keep account of deduction of tax from 

the salary of the employees] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 15. Method of payment] 
Madhya Pradesh Vritti Kar Niyam, 1995 [Rule 16. Reconciliation of payment] 
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Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 2. Definitions] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 3] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 4. Bottling of Heritage Liquor] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 5. Registration of Labels] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 6. Transport and Sale of Heritage Liquor] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 6-A. Permissible wastages] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 7. Export of Heritage Liquor] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 8. All licensees to obtain Transport Permit] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Rule 9. Penalties] 
Madhya Pradesh Heritage Liquor Rules, 2023 [Schedule A] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Forms] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Preamble] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 1. Short title and commencement] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 10. Statement under Section 9(8)] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 11. Accounts of the Fund] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 12. Annual statement of accounts] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 13. Budget of Board] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 14. Additional Expenditure] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 15. Mode of payment from fund] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 16. Additional powers of Inspector] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 17. Strength of staff etc.] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 18. Classification, scales of pay, etc] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 19. Method of recruitment] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 2. Definitions] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 20. Appointment to the service] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 21. Conditions of eligibility of direct 

recruitment] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 22. Finality of Welfare 

Commissioner&apos;s decision] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 23. Disqualification] 
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Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 24. Competitive Examination] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 25. Selection] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 26. Reservation for Scheduled Castes and 

Scheduled Tribes] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 27. List of qualified candidates] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 28. Eligibility for promotion] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 29. Probation] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 3. Payment of fines and unpaid 

accumulations] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 30. Control of Board over staff] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 31. Enquiry Under Section 19] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 32. Limitation of expenditure] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 33. Register of unclaimed wages and fines] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 34. Interpretation] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 4. Notice for payments due] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 5. Number of members to be nominated] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 5-1. Allowances to Chairman and members] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 7. Conduct of business by Board] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 8. Constitution of Committees] 
Madhya Pradesh Shram Kalyan Nidhi Rules, 1984 [Rule 9. Particulars to be incorporated in the notice 

under Section 8(3)] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Forms] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Preamble] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 1. Short title, extent and 

commencement] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 10. Provision of Plots/Houses 

for the members of Economically Weaker Sections and Low-Income Group in the Colonies] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 11. Policy for sale of 

plots/residential units reserved for members of the economically weaker section and lower income 
group] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 12. Computation of price of 
plots/residential units reserved for members of the economically weaker section and lower income 
group] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 13. Mortgage of plot, 
building or flat] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 14. Cost of Internal 
Development] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 15. Permission to develop 
colony] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 16. Permission for building 
construction in colony] 
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Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 17. Time period for 
completion of internal development works] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 18. Release of mortgaged 
properties] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 19. Completion of internal 
development works] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 2. Definitions] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 20. Action against violation 

of permission] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 21. Publication of list of 

Colonies] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 22. Action against 

development of unauthorised colonies] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 23. Preparation of plan for 

providing civic infrastructure in the unauthorised colonies came into existence before the cut-off 
date] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 24. Development works in 
unauthorised colonies] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 25. Grant of building 
permissions in unauthorised colonies] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 26. Offences and 
punishment] 

Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 27. Interpretation] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 28. Repeal] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 3. Registration of Colonizer] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 4. Fee for registration and 

renewal] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 5. Disqualifications for 

Registration] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 6. Record of registration] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 7. Cancellation of registration 

certificate] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 8. Application for 

Development of Colony and Permission Fee] 
Madhya Pradesh Nagarpalika (Colony Development) Rules, 2021 [Rule 9. No objection certificate to 

be obtained] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Preamble] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Rule 1. Short title and 

commencement] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 (1) [Rule 2] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Preamble] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Rule 1. Short title and 

commencement] 
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Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2021 [Rule 2] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Preamble] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 1. Short title and 

commencement] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 10] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 11] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 12] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 13] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 14] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 15] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 16] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 17] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 18] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 19] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 2] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 3] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 4] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 5] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 6] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 7] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 8] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2022 [Rule 9] 
Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita 

Niyam, 2022 [Preamble] 
Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita 

Niyam, 2022 [Rule 1. Short tile and commencement] 
Madhya Pradesh Bhu-Rajasva Mandal Ki Ekal Sadasiay Peeth tatha Khand Peeth Ki Adhikarita 

Niyam, 2022 [Rule 2. Definitions] 
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Niyam, 2022 [Rule 9. Repeal and Saving] 
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Madhya Pradesh Goods and Services Tax Rules, 2017 [Forms] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Preamble] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 1. Short title, extent and commencement] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 10. Issue of registration certificate] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 11. Separate registration for multiple 

business verticals within a State or a Union territory] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 12. Grant of registration to persons 

required to deduct tax at source or to collect tax at source] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 13. Grant of registration to non-resident 

taxable person] 
Madhya Pradesh Goods and Services Tax Rules, 2017 [Rule 14. Grant of registration to a person 
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Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 7] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 8] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 [Rule 9] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Preamble] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 1] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 10] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 11] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 12] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 13] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 14] 
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Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 15] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 16] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 17] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 18] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 19] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 2] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 20] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 21] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 22] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 3] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 4] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 5] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 6] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 7] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 8] 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 [Rule 9] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Forms] 
Madhya Pradesh Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Preamble] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 1. Short title and 

commencement] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 10. Presentation of 

appeals, application for review or revision and other application] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 11. Application for stay] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 12. Endorsement on 

memorandum of appeal, application for revision or review etc] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 13. Checking of 

correctness of case fee] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 14. Affidavits] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 15. Correction in 

affidavit] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 16. Swearing of an 

affidavit] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 17. Order to strike out 

from affidavit] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 18. Endorsement of 

officer administering the oath] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 19. Cases where the 

affidavit is required] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 2. Definitions] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 20. Appearance by Legal 

practitioners] 
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MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 21. Registration of 
recognised clerks] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 22. Application for 
recognition of clerk] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 23. Acts of recognized 
clerk] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 24. Removal of 
recognized clerk] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 25. Computer-Sheet] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 26. Preparation of 

Memorandum of Appeal, Application etc] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 27. Service of copies of 

application, returns etc. in a pending case] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 28. List of documents] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 29. Application for 

revision] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 3. Application of Civil 

Procedure Code] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 30. Every page to be 

attested] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 31. Service in advance in 

case of appeal or application against the Government or Local Authorities] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 32. Roster] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 33. Roster instructions or 

amendments] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 34. Direction for Listing 

of a case before another bench or in contravention of the roster] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 35. Registration of Cases] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 36. Issue of Notices] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 37. Hearing in absence of 

parties] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 38. Date for hearing 

happens to be a holiday] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 39. Setting aside the order 

passed under Rule 37] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 4. Application of 

provisions of the Madhya Pradesh Bhu-Rajasva Sanhita (Rajasva Nyayalayon Ki Prakriya) 
Niyam, 2019] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 40. Listing of cases] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 41. Preparation and 

publication of cause list] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 42. Publication of cause 

list] 
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MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 43. Mode of intimation of 
listing of a case] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 44. Motion Hearing] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 45. Mention Memo] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 46. Priority in matter of 

existing cases] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 47. Application for early 

hearing] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 48. To update the status in 

the matter] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 49. Case not to be listed 

for final hearing] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 5. Appointment of 

Registrar and Deputy Registrar] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 50. Adjustment as to 

Listing of cases] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 51. Requisitioning of 

Lower Court Records] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 52. Transportation of 

Record to and from the Bench] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 53. Place of Hearing] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 54. Orders Granting Stay 

etc] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 55. Notices to public 

Officers and Corporations] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 56. Procedure where a 

Case is not being diligently prosecuted] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 57. First appeal] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 58. Second Appeal] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 59. Order to be prepared 

on Revenue Case Management System] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 6. Powers, Duties and 

Functions of the Registrar] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 60. Delivery of order] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 61. Intimation of order by 

service post card] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 62. Recommendation or 

suggestion to the Government if any] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 63. Supply one photocopy 

of every final order] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 64. Records Management, 

Inspection and supply of certified copy of records] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 65. Repeal and Savings] 
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MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 66. Removal of 
difficulties] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 7. Permission for 
correction of clerical errors] 

MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 8. Working Hours] 
MP Bhu-Rajasva Sanhita (Rajasva Mandal ki Prakriya) Niyam, 2021 [Rule 9. Language of the Board] 
MP Ayurvigyan Parishad (Anivarya Chikitsa Seva) Panjiyan Niyam, 2021 [Annexure] 
Madhya Pradesh Ayurvigyan Parishad (Anivarya Chikitsa Seva) Panjiyan Niyam, 2021 [Preamble] 
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